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The Anganwadi Workers of Andaman and Nicobar Islands (Regularization of Service and Welfare) Bill, 2023

SHRI KULDEEP RAI SHARMA (ANDAMAN AND NICOBAR ISLANDS): Sir, | beg to move for leave to introduce a Bill
to provide for regularization of the services of Anganwadi workers in the Andaman and Nicobar Islands by giving them

status of permanent employee of the Government for matters connected therewith.
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SHRI KULDEEP RAI SHARMA: Sir, | introduce* *the Bill.
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